Title: Requests the Central Government to take steps to revive the Hindustan Steel Construction Corporation
Ltd. and Tannery and Footwear Corporation, Kanpur and need to pay wages to the workers.

SHRI BASU DEB ACHARYA (BANKURA): Sir, thousands of workers of Hindustan Steel Construction
Corporation Ltd., and Tannery and Footwear Corporation, Kanpur are holding dharna in Delhi since yesterday.

1315 hrs (Shri Raghuvansh Prasad Singh in the Chair)

The workers have not been paid their wages for the last six months. There have been starvation and deaths.
These are the two Central Public Sector Undertakings. In the case of Tannery and Footwear Corporation, the
Government has taken a decision to close it down though there is every possibility of its revival. Without trying
to revive it, the Government has taken a decision to close it down.

I urge upon the Government to take urgent steps to revive the Hindustan Steel Construction Company which was
set up for the construction of steel plants. The workers are not getting their salaries for the last four to five
months. The Government should pay wages to the workers and also take steps to revive these two public sector
companies.
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SHRI TH. CHAOBA SINGH (INNER MANIPUR): Sir, I may be allowed to raise an important issue regarding
the selection of... (Interruptions)
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SHRI TH. CHAOBA SINGH : It is not proper. Members representing big States like Bihar and U.P. are allowed
to speak more than once. How will the small States... (Interruptions)
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